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3SW1 I

R e d u c t io n  in  r e n t  o f  n e w  t v »*e  ‘C f
QUARTERS

3740. SHRI DAYA RAM SHAKY A ; 
Will the M inister o f  WORKS A N D  H O U S­
ING be pleased to state :

(a) whether it is a fact that the rent of 
type ‘C ' newly constructed quarters has 
been reduced in some colonies;

(b ) if so, which are those colonies, what 
is the present rent of those quartos;

(c) when the rent of type ‘C ‘ quarters 
hnve been reduced, the reasons for not re­
ducing the rent of type lB’ quarter's (newly 
constructed); and

(J )  whether Government will consider 
to reduce the rent of type ‘B’ quarters also, 
if so, by what date it will be finalised ?

THE M INISTER OF PARLIAM EN ­
TARY AFFAIRS AND WORKS A N D  
HOUSING fSHRI BHISHMA NARAIN 
SIN G H ) : (a) to (d ). The pooled standard 
licence fee under F.R. 45*A for Govern­
ment residences in Delhi is fixed on the 
batis o f pooled unit rate per sq. mt. of 
living area. However, when new quarters 
are allotted and where living area is not 
simultanously available, licence fee is re­
covered pending calculations of the final 
rate o f licence fee on the basis of the liv­
ing area available for similar type of quar­
ters either in the same locality or in the 
nearby localities. Accordingly in the case 
of newly constructed quarters of type ‘C* 
in L.odhi Road complex, MB Road, DIZ 
area and Arambagb area, provisional 
licence fee was recovered at Rs. 58 /- p.m. 
but on actual calculations the rates have 
been in the range between Rs, 3 8 /-  and 
40/- per month depending on the living 
area of the house. Simitar exercisc will 
also be done in the case of newly con­
structed type ‘B* quarter* if found neces­
sary.

M il k  s u p p l y  in  D f x h i

3741. SHRI DAYA RAM SHAKYA : 
Will tbe M inister of AGRICULTURE be 
pleased to state :

(a ) whether it is a fact that Delhi Milk 
Scheme is unable to  meet the demand of 
milk o f the consumers of Delhi;
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(b) tbe quantity of milk, in all DMS 
Booths which h u  been reduced by D M S 
and when this cut will be restored;

(c) the reasons in details for increase in 
prices o f DM S Milk Bottles (em pty); and

(d) whether Government will consider 
to supply more bottles in DMS Booths 
where residents are not getting milk like 
DMS Booth situated in Block 23, Lodhi 
Colony opposite Railway Station, Lodi 
Road etc. ?

TH E M1NISTI-R OF STATE IN TH E 
MINISTRIES OF AGRICU LTURE AND 
RURAL DEVELOPM ENT (SHRI R. V. 
SW AM INATHAN) : (a) Delhi Milk
Scheme is at present supplying milk to the 
extent of 3.46 lakh litres per day as com­
pared to itn capacity to handle 3.75 lakh 
litres. M other Dairy. Delhi is supplying 
5.7 lakh litres of milk per day.

(b) There has been no cut in the supply 
of milk hy Delhi Milk Schemc.

(c) The prices of empty bottles was re­
vised upwards in view of higher purchase 
price of empty bottles.

(d) The supply of milk to Booth No. 
337 A (M orning) and 338 (Evening) has 
been stepped up from 1140 bottles to 1180 
bottles. On some days even a few bottles 
of un-old milk are received back by Delhi 
Milk Scheme from this Depot.

I n s u f f ic ie n t  S u p p l y  on W a ter  t o  R e s i­
d en ts  o f  M andir  M arg /  K alihari M arc.

3742. SHRI DAYA RAM SHAKY A  : 
Will the Minister of WORKS AND 
HOUSING be pleased to state :

(a) whether it is fact that the residents 
of ‘J’ & ‘H ’ Blocks of M andir M arg/Kali- 
bari M arg are not getting sufficient water 
which is being supplied by CPWD;

(b) total num btr of hours for which, 
they are being given water during this 
summer especially in May, lune and luly. 
1982;

(c) whether it is also fact that the pre­
sent sources from  which CPWD is getting 
water arc not adequate to supply sufficient 
water to these colonies, if so, what measures

are being taken by CPW D to  overcome this 
problem;

(4) whether Government will consider 
to dig tw o/three tubewells so tha t sufficient 
water can be provided to these colonies;
and *

(e) if so, by what dates these tubewells 
will be completed and what will be th«*^ 
number ?

TH E MINISTER OF PARLIAM EN­
TARY AFFAIRS AND WORKS A N D  
HOUSING (SHRI BHISHM A NARAIN 
SING H ) : (a) No, Sir.

(b) During May, lune. and luly, 1982, 
residents of ‘J’ & ‘H ’ Blocks have been 
getting water for about 4 to 5 hours in the 
morning and about 4 to 5 hours in the 
evening.

(c) Bulk -upply of water received from  
NDM C for distribution in various pockets/ 
blocks in the area is inadequate. However, 
water supply in ‘J’ & ‘H ’ Blocks is cou ider- 
ed adequate.

(d) No such proposal is presently under 
consideration of the Government.

(e) Does not arise.

I n s t a l l a t i o n  o f  C e i l i n g  F a n  in  T y p e  11
Q u a r ter s  o f  M a n d ir  M arg / K a l ib a r i 

M arg

3743. SHRI DAYA RAM SHAKY A : 
Will the Minister of WORKS AMD 
HOUSING be pleased to state :

(a) whether it is a fact that the proposal 
for installation of lllrd  ceiling fan in Type
II Qrs. in ‘J’ and ‘H ’ Blocks, M andir M arg / 
Kalibari Marg is under consideration with 
the Government; and

(b) if so, what is the present position 
and when the final decision to  this effect 
will be taken by G overnm ent?

THE M INISTER OF PARLIAM EN­
TARY AFFAIRS A N D  WORKS A N D  
HOUSING (SHRI BHISHMA NARAIN 
SING H) : (a ) No, Sir.

(b ) Does not arise.




